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Tha House reassembled after lunch at
shirty -fonr minates past two of the clock,
THE VICE-CHAIRMAN, SHRIMATI
KANAK MUKHERIEE, in the Chair.

RESOLUTION RE. NEED FOR PROG-
RESSIVE MODERNISATION POLICY
FOR ECONOMIC DEVELOPMENT—

CONTD,

THE VICE-CHAIRMAN (SHRIMATI
KANAK MUKHERJEE): We shall now
take up the Private Members' Resolution.
Mr. Jadhay will continue.

SHRI VITHALRAO MADHAVRAO
JADHAV (Maharashtra): Madam Vice-
Chairman, last time I bad moved the
following Resolution:

“With a view to strengthening  the
present national efforts and drive for
modernisation, productivity and effi-
ciency so that the country is taken to
the 21st century, this House is of the
opinion that Government should evolve
a progressive modernisaticn policy withy
reference to the following aspects:... “

Last time. 1 had covzed the first as-
pect about the modernisation of trans-
port technology, Tn that particular  as-
pect, the Railways remain. Madam, India
is a very large country and the Indian Rail-
ways is one of the second largest Rail-
ways ip the world, Much more moderni-
sation is required in the railway transport
work. It is not only the freight transport,
passenger transport, electrification and all
these things. Even though we: have
controlled this Railway odministration
very efficiently, it still requires automatic
signalling system and introduction  of
electronic and modern technology. Then
speeding up of the trains is also a must
so that the distances can be  shortened.
During my visit to Japan, 1 have seen the
fastest train, and that is the bullet train
which goes at a spead of 250 kms, per
hour, Japun is comparatively a very small
country as compared io Indio. We  are
having technical collaboration with Japan.
and we want to upgrade our technology,
As I have said last time it is not only
that we should invest our emergy and
our money and efforts in adopting the
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new technology which is alreddy existing
in the world, but we must alsg invest and
we must also take measures to find out
new technology. So. from that point of
view ,in the modern world, countries like
Japan, USA, Soviet Unicn and others have
got modernised through the long  and
sustained efforts of their people. So, we
must take the technology which is already
available with those countries. As we are
having the policy of Non-alignment and
we are not aligned to this group or that
group and we will see just to our national
interest, we will obtain whatever techno-
logy that is available from whatever
quarter, and we will uparades our techno-

logy.
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So, Madam, this railways is a very
important industry of this country because
it ig the poorman’s vehicle, it is the poor
man’s conveyance, and this railway net«
work is from Kanyakumari to Kashmir,
Any person can go from one place to
another at the most reasonable charges.
So, it is very essential that these fransport
vehicles which are in daily use and which
are cheaper should be modernised to a
large extent so tha; the common man
will be benefited. And another impor-
tant thing is that even befoye modernisa-
tion, we must see that discipling is main-
tained among the workers or employees’
who are working in that industry. And
as I have said last time corruption <hould
be rooted out, We find that either in the
railways or in any industry, whether pub~
lic or private sector or in the Government
administration, the common man is ex~
ploited becatise of corruption. So, our
Primz Minister has given an assurance to
the people of India that we will fully en-
sure that corruption would be fully rooted
out, And we see for the Tast one week
several raids on custom officials and on
the big industrialists and big businessmen.
Whoever steals the money, he is the thief.
He is not a big man. Either he might be
Kirloskar or he might be Tata or he
might be Birla. That means, the process
of giving a clean administration hag been
started by our hon. Prime Minister. And
I fully and wholeheartedly support this,
And for that purpose also, T must also
specially congratulate our Union Finance
Minister. Mr. Vishwanath Pratap Singh,

who is the most cleanest man and he ha
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started this process of cle.ning the coun-
try and bringiag out black moncy invested
eier in inuustries or wherever it is or
in whick ever form it is accumulated. So,
he huas taken very good steps. Madam,
modermisation of the trausport machinery
is important. In the samie way, rooting

out ¢orruption trom that is also very im-

portant. Without removing coiruplion,
moaernisation will not have any
meaning. kven some of our p.ople
are s0 habituated tg corruption that
we find corruption in the modernisa-
tion methods also. So, we must

check il. We must control it. That
is the need of the hour,
" Another important thing about

which I have already spoken is the
water transport, Then the next item
iz the modernisation of varioug pants
in public and private sector. My
friend. Mr. Syed Rahmat Ali, who
was in Assam, brought out this Reso-
lution and he has authorised me on
this, I must congratulate him, He
has covered all the aspects that
are necessary and important from
the common man’s point of - view,
namely textile industry, sugar indus-
iry and engineering industry and
tiien construclion industry. Of course,
construction is not actually an in-
dustry but it has become an industry.
Large masses of India, about two
crores cof people, are engaged in the
construction work. So, it has become
the second biggest or the second
largest industry. Agriculture also js
. an industry. Wherever man works,
he ig the labour, and with the media
he works, it is known a3 industry.
That is mv concept of an industry.
So, here, Madam, when we see to-
wards industries and the new texti'e
policy, what did the mill owners do,
what did the industrialists do? They
have exp'oited the industries for their
own Drofits. When thd machinery
became age-old. outdated. they did
not make anv efforts to improve that
machinerv., Instead they oput the
monev the profits. in the banks. and
the labourers and other npeonla who
were concerned with the industries
thev ciffarad.  The mill owners, the
Andustrialists, have reaped rich pro-
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fits and they have taken butter out
of these indusiries, while as the poor
labourers, the workers, who worked
in them, they were not even able to
get putterrniik, That ig the condition.
About 125 textile milly have come in
the public sector, they have been na-
tivnajised. Now the question jis that
when we are going {o instal new tex-
tile mmills and there js a demand from
several parts of the country about
new spinning milly and all these
things, when we are having a wide
range of discussion about modern
technclogy, we should ensure that
whichever new textile mill is going
1o come up it must be seen that there
is new technoiogy and the technology
should be such which will need not
to be replaceg for coming 50 yearts.

That should be made the binding
rule by the Central Government
while issuing the licences. Out of

the 125 textile mills that have been
nalionalised, except 19 or 20 mills,

" the rest are doing very well, because

here the bureaucrats are involved. I
do not say that they are not corrupt.
Bue ‘even though' they -are corrupt,
they are comparatively afraid of the
Government administration, they are
afraid of the bosses and they are
afraid of the people, But the mill
owners, the industrialisty like the
Tatas, the Birlas and many others,
they were not afraid of anybody be-
cause they thought that the mille
were their own private property and
they theought so because thev thought
that it was their own right to exploit
the lakourers and make more profit
from industries, So, it ig very im-
portant that there should be moder-
nisation brought about in the textile
industry. Our hon. Minister of Tex-

tile, Mr. Chandra Shekhar Singh, tha
ex-Minister, hag introduced this new

‘textile policy, T differ with, him on

some of the points. But T sa-» that
India is thinking very seriously of
going to the 21st century in tha mat-
ter of textile senrtor, in science and
technology sector, ip the new eeono-
mic sector as a matter of fact, in'
everv walk of life. When we ses |
the Plan qutlay in the Seventh Five-
Year Plan, we are sure that Indie
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hag given a very big thrust to indus-
try to enter the 21st century. The
textile mills, the textile industry 1s
the basic industry of India. It has
got a long standing of more than 100
years. So. I request the Minister
concerned of this portfolip of textiles
and the Minister of Planning that it
must be made binding on the new
industriegs and even in old industries
that new technology must be intro-
duced. Unless they introduce new
technology, they should not be given
the financial assistance by the public
financia] institutions like the Maha-
rashtra State Finamcial Corporation
and many olher such corporations.
There are many such flnancial cor-
porations which give financial assist-
ance.
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The gecond jmportant industry is
the sugar industry. Madam, in sugar
industry also more than Rs. 2,500
crores have been invested and we are

" having more than 250 sugar millg in

this country, In Uttar Pradesh and
in Maharashtra a  number of sugar
mills have become age-old and they
do not have a good crushing capacity.
They also need modern technology.
Now, it is essential evep for the ex-
traction of sugar from sugarcane.
Japan has formulated new technology
so that 99 per cent of juice can be
extracted by few sugar mills and
every recovery can also be improved.
So, we must take that technology and
know-how and we must modernise
our sugar mills, While issuing licen-
ceg it must be seen that along with
sugar, other byproducts like paper,
aleohol and so many other byproducts
are also produced
that those bvoroducts are compul-
sorily produced. Unless and until we
do that the sugar mille will not make
profits and suear will not be cheapar.

On the one hand we are erving
that cugar prices are goinge up and on
the dlher we are alen cryine in the
House that farmers are not gettine re-
munerative prices. That ig herause we
have not yvet taken to modernisation.

It must be seen '
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A time has come that we have to
think ag to how the producer and the
consumer should get the benefit and
they should not have to complain
about it. It is only possible it we
introduce modern technology in the
textile industry, in the sugar indu-
stry ele.

India has a large industrial base
in @all sectors whether engineering,
pharmaceutical, printing, electri-
city and village industries. This
is the base which Congress creat-
ed during the last 40 years.
People may say we have got old in-
dustries in the country, but whether
old or new, we do have the industrial
base. Pandit Jawaharlal Nahru said
that today’s industries are the Modern
temples of India, He hag provided the
base for these modern temples of
India, He hag not only given the base
of large industries, he has also given
to this couniry the Dbasic research
institutes like the National Physical
Laboratory, the National Chemical
Laboratory, National Biological Lab-
oratory. He wag @ man of vision. He
wag the greatest visionary that the
world hag produced in centuries. We
are lucky to have such a Prime Mini-
ster. He started the process of mod-
ernisation of thig ancient country.
After Pandit Nehru, our distinguish-
ed leader Shrimati Indira Gandhi not
only tried to modernise this country
but she gstruggled for it throughout
her life in order to remove economic
disparities. Economic disnarity can be
removed only if modernisation takes
place. The world is changing; we
see changes in the science and
technology; we see change¢ even in
the ficure of the man. If vou just see
what the figure of a man was in
1950, vou would notire a great change
in hic colour, in his comblexion. in
the shape of hic nose. hands and even
higs wav of thinking. ¥Even the tra-
ditional valuee have changpd: the at-
mosnhere and the environments have
chaneed. the situatinrns have chang-
ed. anAd there gre changes biologically
also Now the time has come that we
nmst accent a chanee in our values
and concepts and thoughts. Now we
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have to concentrate on modern tech-
nology. As we know tnere is a cut-
throat competition in the worid, We
know that the Soviet Union has
launched about 500 satellites in the
space; USA also has got 300 sateliites
in tne space and they are preparing
the great games, preparing on the Stars
War projects ang anti-Stars Wars.
There are so many things. The pro-
gress is very fast; the werld is chang-
ing fast and therefore India should
not lag behind. It wag from that
point ¢f view that Shrimatj Indira
Gandhi recognised the need of the
hour, and India could also acquire a
place in the worlgd in space technology
under her leadership, We have also
manufactured rocketg and other ma-
chines ang airoplanes MIG125s and
MIG-23s and In this, the Soviet
Union hags helped us a lot.
So it is very important that
our industricg must keep pace with
what is happening in the world in the
field of science and technology. Now,
our distinguished Prime  Minister
Shri Rajiv Gandhi has given a big
thrust for introduction of science and
technology in the field of not only
Indian economy, but in education in
industry. The life today has become so
much challlenging nowadays that un-
less we learn and adopt the latest
technology, we cannot survive, As
per Darwin’s theory, it ig a struggle
for existence and survival is for the
fittest. That is the fundamental
priniciple. Now, that principle has
become very severe and very serious
that man has to work hard. Now,
there is no substitute for hard work.
It we work hard, we can build a
strong India, with modern science
and technology and India will be one
of the largest countries, one of the
powerful countries. one of the strong
countries in thé beginning of the 2l1st

Century. t

Madam, I come to ho<pitals now.
Heslth iz a verv imnortant anA hasice
vroblem of our peovle. Wao find that
in the rural ateas we are nnt hay.
ing adeauate health cervirey. thanoh
we have given a lot of thrust in the
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Seventh Five-Year Pian to health
piogrammes, Hospitals are housea jn
cotlages. We do not have adequate
numper of doctors. Thig is due to ths
present system of medical education.
Of course, I have not studieq fully
the document presented on the edu-
cational policy, What I fee]l ig that
owy education, medical education, has
become so costly that no young man
can hope to become a doctor. This is
not so in other countries, In the rural
areas, it should be enough if we have
people who have gome basic know-
ledge in regard to giving injections
and prescribing medicines. It is not
necessary that they should be expert
surgeons, they should be expert or-
thopaedic surgeons or they should be
experts in some branch of science.
It is not go. Some minimum health
services shou!d be provided in the
rural areas. Ag I gaid, good and
bright students who are poor, even
when they get 90 per cent marks, are
not able to get admission imto the
medical colleges. I do not understand
why the private medical colleges are
exploiting in this manner, I do not
agree with that. At the same time, If
a boy gets less marks but he has an
inclination to take to medical edu-
cation, he has , tendency to study
medical science, why should we re
strict him from getting this oppor-
tunity? It should not be made so cos-
tly. Now, in Maharashtra. for ex-
ample, the engineering college move-
ment has started, In the beginning.
people said that it will be 5 difficult
task. Now, there are about 50 en-
gineering colleges. They have calcul-
ated how much fee is required. But
they are not giving free education to
the ponor. They should make a pro-
vision, with the required fees. Now,
more than 8,000 students are study-
ing in the engineering colleges. En-
gineering colleges are like other coll-
eges. In the <ame wav. we shou'ld set
up medical colleges. In the Aistrints
there are hospitals with 300 beds,
500 beds. We can <pt up a medical
coVege in each Aistrirt The recuired
enuzinment for the madieal colleges
are guailahle in the Adistriet hosnital
The people sitting in the Medical
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Council do not want to open the
doors of medical collegeg tn the com-
_ mon students. Their voice should not
be listened to. We shduld have short
.and simple medieal courses and
from these courses, students showd
be selected and they should
be given higher education. I would
request the Government to cons.der
this matter seriously and take steps
to remedy the situation as medical
education hag become more costly.

* Then, encouragement to ecnirepre-
neurs interested to get up industries
with Jlatest technology. The entre-
preueurs are facing a lot of probiems,
They are in need of financial and
technical knowhow, management ex-
pertise and incentives. In this con-
nection, I would like to point out
that 'the financing system by the
banks is not correct. When loans are
extended to the small-scale industries,
we should ensure that the small-scale
industrnies do come up. They shouid
be made operational., The financing
system ghould be such that the indus-
try should go into production and we
should be able to recover the money.
But this is not being taken care of.
That is why, we see lakhg of small-
scale indusiries and thousands of
medium-scale industries becoming
sick. It is very essential that a new
policy should be framed and we
should ensure that the small-scale
industries set up in the urban and
rural areas function properly., They
shculd be able to make reasonabls
profit. _ : : :

Then, introduction of modern tech-
nology in Government offices to im-
prove and simplify proeedures and
quick ¢isposal of cases. So, that is
the main aspect in our administra-
tion. You go fo a collector’y office.
A ypoor farmer bas to pav Rs. 7 to
Rs. 10 for getting 7/12 forms. Cor-
ruption starts from district office
itself. Then it goe« to the Other
offices. Now we are thinking very
seriously to insta] a computer there,
We are going to improve -the effi-
cieney of the offire. A new scheme
hag heen introduced in Ahmednagart,
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Maharaghtra, to eliminate pendency

of papers. I do not want to go into

the details of this scheme but jt is g-
very good scheme and I want that itt
should be adopted throughout the:
country ag early as possible. There-
should be quick disposal of cases.’
Common man’s work should not be-
held up due to some unwantej for
malities. Even though you complete’
the formalilies, still the office pedple

will ask you to complete newly ;n-

vented formalities. Thig should not

happen. If you want to enter into
2ist century. the functioning ot the’
Collectorate offices, district offices

ang lower level offices should be im-.
proved. Lethargy from those offices
should be vemoved. There should be

revitalication of welfare schemes for-
tribals. weaker sections, forestry,
forest industry, education, communi-
cation and socialisation, How the
cwnerg of these institutes, in the’
name of charity are " swallowing

money. This is a matter of investi-"
gation. Today in the morning we
ware having Starred Question zhout
{iribals. We are investing crores and

crores Of Tlpeeg in those institutes’
for the development of tribal areas’
hut in the name of tribals some anti-

tribal people come in and swallow’
the entire money. So, we must see

hat whatever money is allocateq for

the development of weaker sections
and tribal people, that money should
actually be spent on their develop-’
ment, it should not go to somebody
else. Those who are found guilty of’
swallowing fundg shoulq be severally
nunished. T think there are already
several legislations to punish them.

These laws should be properlv im-
proved. If we require to strengthen
our law and amend the Acts, we1
should not hesitate ta do so. oo

.
- roar

The other important aspects are
pollution, agriculture, gscience and
technologv. I have already spoken
on agriculture, (Interruptions) Mr,
Kalpnath Rai wants to speak on agri<”
culture, but T would only cover.those
points on which Mr. Kalpnath Raj
wrould not gpeak. C

Y
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In the wneid or agu.cuiiu.e, a 10U of
. WCrk has 10 bpe avue., we flave W
increase tne prouuctivity, inp s
.conaeclon, 1 may tei you oude Tualug.
.There ig one weegly Nucloar inuld’
and in this jou.nal this 38 waat was
been said, I quote;

“The Dwari mutant of wingel

7~ bean deve.oped at the university of
Agricuitural  Sciences, . Bangalore
under the mutation breeding pro-
gramme on Wwinged beans spon-
sared by the Fooq and Agriculture
Commitiee of the Board of Re-
search in Nueclear Sciences (BRNS)."”

Such type of work is going on in
serveral uhiversities. ¥ jsotope  radia-
tion by the nuclear hazard can kill
human race, it can also help in in-
cieasing the human race. Both the
things are there, The question is how
to use this energy. The other day we
were discussing about the use of 8.5
million tonnes of fertilizer. We must
see how much nutrientg are available
from those fertilizers. It has
been discovered through
this Nuclear Science that if
youu put 100 tonnes of Nitrogen, only
80 per cent Nitrogen is available 1o
the plant and the remaining 70 per
cent of the Nitrogen is wasted. That
means that in 4.5 mil'ion tonneg of
fertilisers, we can utilize three times
more land, They have found out
Nitrocgen 15. The molecular weight
is 14. They have developed isotnpes
and by N-15 it has been found that
even with one-third requirement of
Nitrogen we can get the game type
of crop. Now we must know a~tually
"how much and what tvne of nit-ients
.are requiregy for the plant what Is
‘the tetal reanirement of Witeagen,
/Phiosphorous. Potash Mirrp-rutriantg
and what ic the cunantity of actual
“water required? AertnaTle that  re.
.I,searc]y must he epondnntad,
:seen in mv Stafa ke fha enrinlblar
)i]'l'ig:}tion svetam where wre reanirad
"90 acres innh nf wotar 7.8 arrag ineh
“of water ig ennuan 4o
“same cron which can he harvectad
<with 20 acres inch of water. We

300 v.M,

T have

harvact  tha

T
T
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must specu up Uug ecuno.ogy and
we musi utlise it properiy.
- - pe
Aguculture s o ve.y large fleld.
Yet we anave 1o a0 g iot. As Pt
Jawuzhanidl Nenru said “f have miles
to go betore I sieep”, similarly we
have tg cross our jowneys of thou-
sands of mifes, because unless our
agriculture is moaermsed, our Inaia
wid not go inlo tac Zist centuwy, |
cong:atulate our Prime Minister that
aboul 50 per cent of the total Plan
allocation has been made for agricul-
ture. I have gone th:ough the Plan
document. Out of 1,80,080 croves of
rupees of total allocation, about 90,000
crores of rupees are for iural deve-
lopment. agricultura] rural employ-
ment, rural power which means
generation of power. I have calculat-
ed how much power is required for
the rural greas and how much for the
urban areas. Accordingly it has been
done. And for the first time in Indian
history 50 per cent of the entire Plan
allocation is made available for agri-
culture and rural development. That
meang we are preparing very fast
for entering the 21st century.

Nexy important thing is energy. 1
will tackle energy and then finish my
speech. In the Seventh Five Year
Plan we have made allocation of
Rs. 34,273 crores for this and we will
have be having 22,000 MW of addi-
tional power, So the total power
available in the country by the end
of 1990 will be 64,000 MW. That
meang it is a very big jump. I say
it is a quantum jump. But we know
that there are many thermal power
stationg and as one hon, Member from
the other side had said, some of them
are working at 10 ner cent capacity.
The average capacity is not more
than 50 per cent. 'So leave aside 10
per cenf even 50 per cent capacity is
not g matter of pride for vs. T have
seen in Janan  their power projects
are working at 97 ner cent capacity.
And how has Japan gaved it energy?
Ths energy saving ner unit of pro-
duct in some nf the industries during

“the derade 1973—83 in Janan was as

follows: Iron and steel 19.8 per cenf;
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cement zo.0 per cent, paper and pulp
20 per ceut; dieing 3U per ceny; petro-
cuenicalg 47.6 per cent. lhey have
even manufactu.ed such autumobiles
and vehucies that require less petrol
and they have saved 27.6 per cent

ergy. This remarkable acheve-
ment wag made possible by 30.6 per
cent reduction over this period in the
amount of thermal energy needed to
produce the same amount of GNP.
Japan is not only getting modernised,
but Japan is also making advance-
ment in saving energy and in giwing
aiterative sources of energy. And
they are modernising in all the fields.
I hope we are also having this tech-
nical collaboration with Japan. Last-
ly I would mention that for India
nuclear energy is the most economic
energv and India is going very fast
in this field. By installing the Dhruva
and Kalpakkam reactors, we have now
reachqd @ stage when we can produce
10,000 megawatts of ‘power by the end
of thig century., While talking of
Dhruva, Madam  when it ig made
fully operational BARC will become
one of the most extensive research
reactor complexes in the world. With
a maximum thermal neutron flux of
180 trillion npeutrons per square cen-
timetre per second, Dhruva carries
the dictinction of being one of the
high flux research reactors So, India
does not remain behind other modern
developed countrieg because Dhruva
ig one of the most sophisticated reac-
tors in the world. Here we can carry
on research on neutrons.

We are doing research gn laser rays
also, which is also a highly technical
field. One day it was shown on
television as to how, with the help
of laser rays, cancer ulcer can be re-
moved and checked. So, we are
doing tremendous research., Bul the
question is, research anqg extension
must ge together and our country
must emerge as a modern India a
strong India and thus enter the 21st
ecntury under the dynamic leader-
atip of our distinguiched Prime
Linister, Shri Rajiv Gandhi.
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Madam. this Resolution is in keep-
ing with the efforts of Prime Minis-
ter Hajv Gandhi to modernize this
country and I hope this House will
fuliy coope:ate with me and extend
their support to this Resolution that
modern tecinology saould be intro-,
duced as early ag possible in all walks
of life 1n order Lo make India a strong
democratic country with the strongest
defence force and the strongest re-
search base on this earth.

With these few words I would re-
quest the honourable Minister %o
accept my Resolution and to make
future plans accordingly.

kS

Thank you very much,

mgwﬁaammm(ﬁm)'
JUGATETST AT, AEAT T X
M s we § fE ¥ fAu o
frr & 78 W O & oom
gfrmz +F1 g ag gww A amr
TR FAT TG g w1 g Al
FLU gL A F Aregfarn<or I 9
IR arygfasiwcr w1 § fadyy
T F 0F oWmERD 24 F AW,
AP T AT AT A TEY
atm—wﬁaﬁaﬁ‘réw%ﬁweﬁ*{
% g, grafamEw e 2o & o
AT ¢, I6 J@ weg-afavaw @y
@EATE 7, weg-aiTEar W AR
%Favmglmaﬁ%rm
%ﬁm%mm%%ﬁam-
e FT sTER AT @MT WIfET 0
WITg FY Y T T, W A S wary
¥, 9T Y S gEAY &, W A
T FAT &, ARG A S aEfy W
F WY AME IJEH! @A gY WIRT FT
md 7 wg g F1 o wgfwar @
@ EET AT W@ H @A

o w9 9 gfg &1 gw A

Tifmrza ¥, Afw W, Wﬁmaﬁw
¥ g w@ oA & femw a?r



237 Resolution re. need pro-
gramme modernisation

§

3

:

. 3,

433131

19434

3,
a%
a3

3
g
Et
&
=
WP
H
|

3p

3

|

3

|
%ﬁﬁp

E

i

|
3
Ty
b
)
4

74
9,9
P
2
PEE
9343

AR ag e ¥ fay e
g g7 1w oA 3 TEw e
FaET gfed gue gaAR o Iug
gy g | & ATgfasdt F1 oF IaT-
T ¥ g &ar @ @afuw | @dr ¥
ae @ifaT @ Wi &, SwiF aY g%
TG oA F ) AR IW F wEC
¥ vx feew fofaa afv =1 18
THS T SUTET WHW TE @ da
AfFT T A FFIT faay tur f¥

[20 DEC. 1985}

policy for Economic Deve- 258
lopments—W ithdrawn
T # AT § ) W oA X
g 18 UHIT T FIGSET AT AT Ay
| A oFfw & fr wgfmar &y
g @ 98 4v 5 T o Al T
aifasFe foor 9 f& S @Y 18
THS WH & @l FH a™ & I
N o7 AR Hag F© TOW FL

3 g 9MEx ¥, 5 g UE #,
a1 At g1 14 Tac o7 HX 3
UIT AR FlaR AT, 5, 8, 10
I 12 U=T WA W[™A JrE0 S
foara @ 9§ SE & ATa1H A
TWHIE H7 Gyal &1 99 & gvy
St o§E@d qra ¥ & md U, & @
qra T3 & qIONAHG 0 FT GE Agl
FAMAT =T I & @3 aFg WA
gar q7 g WA wm 9A & fed
Fat wHA FAIAA Agr, FRIAR Saed
ST 18 UHT 9 Y Us fam @
a2 # arar a8 fes ara
& 364 fea fammm & =3I 9T
@3r @i 1 3% wr @ wmiglaar .
¥ Fwe o vdr & argfawar
T @ g os@r fod AR & 4
FT g T g1 A AT FTgW
g afa A am I, @fxa 3m &
faaar Fa7 ) ¥1@ 9@R & g
St ArEE § I FT § GAMT AEM
f mia 8n ¥ 58811 W@ 0y B
T Sg RTErmm & (9, 917 @M
% 7@ qgE Ag &1 AW feew W
@A ATH AT A ¥ TEN FTer @
Ta 1T &1 Agi SHAAT @A qal
IqT 9@ &F A6, fagk & aw
T FY YAAG | N AT 8 (Awad
% fad 5 wd@ a3, 4 #AEW aw
Er A faaar, #18 .wig & ares
Al faww @wal, ST awATE TE
faae axdy, Twen °f fara g,
wiifew ag W 8adr, FA@ qaw
fazaar, agaT & 08 @ § 57811
g § agt WA wgfAFiETa HEl
g ar ugy Igr Fr aIF I AQIY-
frmTor g ifag | wrge  gal
Iav sew i fagie & mal 39
§ N1 3T Agl "W, Sh &1 W&
Y agar mare gWI 2 1R gmIv¥



039  Resolution re. ne-ed

programme maodernisation

[ ganiw AW TEA)
fpay 3 fay <EAl & WU
ag ©a F7 uEdl WO g SR
. afdY &7 ¢ areEr 7T 1 g g
aum fo 91 71 {amad & fo3
FET 4T ) A3 & AZ TR § T84T
oY mma s & 2 ) 8 & a
gz q Q@ § @ oa@ml 3T, A g
8 f& frar @ ged A
HAralm @ S @Ar §3 ¥l
g, xare @3 A ATHT, gl
gt |

st wYAE A (I ¥7W)
qy9T a1 g1

st gawgq ;AN qEE ;. #Y
W AW ag Xer & 1 &g A
‘et § fr GE feR @ar G @
Qe #i s wie | oear &g fawy
fepen & Wi (AATHET @atar g |
gag & fo 15 ®Q ¥ TP g |

%y WeTA T Y : KAT FIT G
g7
et gaAdw FgAW ATIY ¢ FH
ar qar agt %, Hiwa gy § @ar
gzl ¢ )

aF=Ul, Wia ¥ ¥ g oo
- gy aat @7 f 98 agh swar v
@i @ o @ Wi F QT A
f& A W emziaw W90 AT @,
F1 3 Agt @@ 1 oA ¥ qeAr
wigal § & 20 o7 3Ey & f5 Ve
T A wgm § & oDST G
© gwm Fga € @a § o1 @ ar 3
CoBgy § T8 Too dve @) B FET

3 vrm Famtsy ar A gy & S

A ag@w | Fedle J =TI @Y
ST g HRT ATQAT 9 AT A
f& T 7@ JH1T §, Erodlo
wEr g Argr, F¥ qr Sodve
S8 g AR g R, ofkar g §aIe
g @ fateae #gw 58 3w ¥
93 g dodio 8 FAT WA |
8 EIW Q) A7ET F ATy 9% glal §)
gy @ @t wx fq &, gut € &1
Fed § At afea g § UH un
FQ 1. UG @ arawa Ag g
(9E AW ¥ wrg A gTSIaiE wlC

[ RAJYA SABHA ]

policy jor Economic 240
Developments—Withdrawn

a<d; & @wiga  q1el & THER
a1 2\ W& ¥Aa I wwla

AL T T B A AT PRI

givadl @1, Asg-wendi &1 T &
a7 #R agd fo SR gHl =T
gtz @ fag &1 dY diza TAd
¥ wggn T wa adtar & an &
nigy 1T A amImare @ gn @ng
2 3 39 g KERARIT @ § |

st weqw@ w4 ¢ iFn ardf
F 9T A wow Hfzg@ #
YIS ITE ) 1T 2§94 g B 1.~

oft gora aTaw avew - A
me e @ g A g™
ooy e fear 97, ¥ g 4w
™ g ar dae fkem owr g .

N faeswTa wasTE WHA :
gF o qutaars a7 W &1 .

(za=arT)

{ gFwdg Mmw mEs 1 ¥ W
gl g & wawaw A @
| GHTIATE A qaATd Fer AT @Y

o

AP A

4
S
%
4
=



f g

211 Resolution re. need pro-
gramme modernisation

wmmeﬁ I F9 foaf stageT g,
aﬂaﬁ Wre fear wmw, S @ FR
faar ww ar a1 @ fRaAr a:rran?r

gwﬁ#wmaﬁ’umm
v S G M T - B (4
g fimar &0 wwie &) @ )
AT & dd W W g9 AT
O w7 E § & ArET gAT AZN
AT 9 | AfeT & RO F@

Cargr & srgfaeeer & AW 9T
oG § AR § a1 gwer
g 5 73 w1 & R | ag FET
SR CEE SO N R R
fegeam & s 70 09 wwew £
AT 39 70 FUT ARl ¥ A
T HIEHT & UF FEd qEw
WA A A 14 &S g g o
& < of@Er ¥ ox gredi s@W
A OF G 14 FUT HIIA THC E

‘ m?'{ -sfﬂ?vrmaﬁrﬁ**vr%.'qu

218 & H9IRT F @O FA
F FTY AL 21 AT ¥ W
1 W s, ardy gfawt ane o
@W@%a‘a%ﬁ 2191 &Y irra"*f'r
:rr Lex| Zaw s o1 dr Tl WA
FZ TF £ a¥w W WET |
a9 WA 8  dg o o,
T A wrAr gfr g o ufs =1 =%

uﬁﬁw&m%q‘%%ﬁv%‘na—
- fRata $Trﬂ% FEAZL FIAT g ]
Cfandn § 28 wvw ga FAT E,
14 FOT Aedr A-0dt & fag

frear @, 14 FUS ARAT. qdfvar |

[20 DEC. 1985]

; ol

‘ policy for Economic Deve- g 4;
lopments—Withdrawn

I FET g o oww WALEIEIN

TN wEd, e Fgiy & owud

qforw @ - AT a@é

rrgﬂrﬁr i, f‘r‘:’-
a‘w‘r«r%m%ra‘r oY A E ST wIAr
' Bz AT fFdr A1 g

g3 2 3 | 7
aﬁ\CC"fT AT AN Ay 3

:ﬁ-

foemt <& WT &, N F[@ Fwwe W
BEA AT AT g, A< g
T AR T

AT A B & R o20d wEr § o
T & fag sl @19, waT-

fegr & W oW T GHAT AEAT
& 0T F Jm, I el v g
ewa%g'a:ﬁmﬁaggﬂmm-
Ay AT & I gH I¥ dAveAT "
§ | FEOET QU AR &S oA |
ma"’r—'crrr-f,mﬂ?mmmwarrr
iy q'\?h F¥en mrraracr g &7

%nﬁa’r%mwmrﬁﬁ-

crfem‘r F oAWA S AFIX 6%

_;<.



243  Resolution re. need
programme modernisation

[#t gamga qroqu 3139]

¥ women men ¢ fe W

T 8 A A A e
Wﬁwhf‘ra:rrm TN T T
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S #1 IR ey WAt & R
T gHar g SWwrae Frearl f
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mlrr%miaém

g1 Y wgr fF fveew
T 4 L gwE ey ¥ w
40 @ W™E ¥ faEgarws o
TR FT AW wmy Fr g
T R r ¥ feafq
wg } fF safreier & am 9x
FuitAET far o7 <@r &) 39 AW
T St gl g, W A e
MY gl ¥ W o § 7 R
g o1 @ &) wiy o W gur
W A g W dT @
t‘ra‘raﬁgﬁmq&r@ﬁm
& I W A A FG A1 | AW
T wEifrer ¥ Aam 9 wOEt
F IOC W FT @ F oA
T AT AFOT G A
¥ ER AT g IFIR G 9T
& smgfagtaor i w6
ot 1 st A wee-
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TR AW AYFFE HT qafeAr-
FOT 9T 1 O a1 699 =7 3w
M faFw g A A 2 W
T A9 QTR HeRdT #7 g
T FG q@ aw 2w A ¥
74 & awar g1 :

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI AJIT PANJA): The hon. Mem.
ber ig absolutely wrong about the
modern approach being taken, There--
is no such proposal for having power--
looms in such a way that the hand-
loomg goes out or the khadi goes out.
Gandhiji’s philosophy is taken in full
force in  the Seventh Plan. If the
‘hon. Member reads it, he will find
that Gandhiji's vision and philosophy
have been duly preserveg o

THE VICE CHAIRMAN (SHRI-
MATI KANAK MUKHEFRJEE): The
hon. Minister will get his chance.
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gt ¥ fau aga F5 e @ g% SEF FRW & = W T o§9
g\ T FT WG g A1 v FE g AR SRl WX At warsdy
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-fEmER AT Fg-InfEwe 2 o g fegem 3 faa At @ o=
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Tt mrﬁv*r Kl "ﬁﬁw FI,
HIT T5F 7 ma 9z4 &7 11 faafaa

7w g gt § g farhi
%w&am&m%ﬁ:mﬁm
&1 fggeam ¥ dmifas aar wwa &
A 77 OF agA FIT AR 2
aﬂmm$mﬁﬁla‘rm
ifesme gt w7 fawfe
. FFm o, fgmwma & oaafas oae
% frefen fear sy, fergem #
ﬁawmfmﬁﬁ?ﬁﬁﬁm
ST, &RA FEgE At fawfaw
mfgwmaﬁwﬁmﬁm
%W%@Wﬁ%aﬁrﬁaﬁ
FT SINIG HUAT T9RWT  SFATATST
F gk o3 fawfaw fear smoo o
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I, B AMT § TE  AFeen
® @A qo wew T F37
W 3T ZH0 &Y At wF
qF ¥ T Zarenin fasfay s,
TqT F g7 a7, a9 ar ag & 2 et
dfeq wqrg tm#gﬁaﬁanzﬁsaﬁmm
AT Y Sfawr il o gy gfezrim
a1, @I AT g =3 AI
IR, I BT, AT IRIT wan
E 99d 3w fewiaw gov, 3w wiga-
wAT gEm se i wie 9
FG AT —

“I want to make India a strong,
poweru! socialist country. But for
making India strong and powerful,
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SHR1 AT PANJA: Mr. Vice-
Chafrman, the debate on this Private
Member's Resolution has been very
useful. The criticism made here has
been wel! taken . But [ would requesi
honourable Members 1o ook at the
problem in a differemt  perspective.
Somie’ Membetrs who  spoke today
probably thought that the moderni-
satioh thoiight of and provided for in
the Seventh Plan is only in respect
‘o hfilding thuge bridges véry big
factotles or multistoreyed buildings
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or some new type of aircraft or
gadgets which will be used by the
tich, No, it is not so. The whole
applroach, the  pasis, that has been
given by our leader, the Prime
Minister, is to carry out the pith and
substance of the Plan—the theee
aspects: food, work and productivity.
It the honourable Members give a
litde thought, as most of them have
done, to these three aspects, unless
we go with the changes of the modern
world, unless we adapt ourselves to
the modern circumstances in which
we find ourselves, in this competitive
world, in this gtruggle (o existence,
it would be impossible for us to think
of acrhieving these three goals. If we
cling on to dogmas, if we go on cling-
ing to dogmas, it will only lead to
destruction, Therefore, it is not
correct to say when we gre talking of
computerisation or modernisation
that we are not thinking of incieas-
ing the food value of the common
man’s consumer basket. Planning
procesg is there in the life of India.
It is a national goal, It is a
consensus, It is not something put up
from the top nor is it jssued by official
ordc'rs nor is it carried out by a regi-
mented cadre op group. Bug it is =
discussion which started and continued
for full one year and after the discus-
sion a consensus is arrived at and the
duty is cast on the Planning Commis-
sion, an absolutely independent body.
Then the National Development Coun-
¢l] discussed it. Why are we talking
abot modernisation? I am not saying
that this Resolution should be passed.
It should be withdrawn for the simple
reason that all the points which have
be¢n stressed  and rightly  emphasised
are there in the two-volume plun-book.
They are already there.

Sir, to improve the consumption
hasket of the common man, Indian
planning process has not left the poor
at the merey of the rich or at the
whims of the market. It is not the
market on which the poor people of
this country are depending, The
attack by planning is  directly an
assauly on poverty. I have not yet
found any plan in any part of the
wdrld like that. The whole theory
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[Shri Ajit Panja]
everywhere is percolation from the
top. When the  benefit percolates,
when it trickles down into his hands,
the poor man will take it as h1s fate.
No. That fatalistic theory is gone
now. The modern approach is dﬁe-
rent and the whole approach is scien-
tific. How is it to be done? Now,.a
wvillager wants the testing of h_is soil.
He takes the sample of his soil a'_c a
particular hour in  the n.loemmg
according to the instructions given to
him. He walks ten miles to the blpck
office and deposits it there for testing.
But, by that time, its weigh’g and
moisture content vary autqrr.\atxcally
because of the weather cond.ltlon, The
report on the soil after testing comes
and definitely it is bound to be
différent. So, what is the harm if this
man or if the villagers are given small
machines or & cluster of villages are
.given small machinés so that they can
#est the soil themselves? It would be
—verv usefnl  becanse thev can !\?em-
selves find out how much fertilizers
_have to be given, how much water
is 10 be supplied and so on will n:_)t
this be usefu] to them? Now, what is
the harm in doing this? That is why
our leader has  directed the entire
-planning to be modernised, It is not
for building houses or for powey alone.
We cannot do many things without
the modern technology. High 'fecl?-
nology does mot mean only multi-
storeyed  buildings or skyscrappers.
. High technology is no; meant for the
high alone. High technology means
higher knowledge the basic thing by
which one finds out—one has to find
out--the manner of construction in the
quickest, cheapest and best possible
.way which can bear the weather
conditions, varying weather conditions,
‘in different parts of India. In the hill
areas, a particular type of building
would be required; in the plains
. anothey type of building is necded, a
. ihird type in the desert areas and a
different type in the tribal arcas and
the dryland areas. Is it not then
neeessary that we should go in for
modern technalpgy and find cut the
best method by which we can give
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the maximum benefit {0 the people?
Therefore, each of the points touched
upon ‘here hag been taken care of in
the Plan document. Railway system
is necessary. Of course, wc should
not go by the money value alone., But’
we have to see what the real impact
on the common man is. The man in
the field, with his sweat and blood,
will produce food and if he 1z given
a little bit of high technology, he will
produce more, If we buy high tech-
nology, particularly the farm tech-
nology, if we give this to the farmer
and if we also give the inputs of R&D
by which he gets the correct value of
his produce, who wins? His own con-
sumption basket wins and his health
wing which is described by the doctors
in terms of caldrific intake. Therefore,
the idea that has been given by the
Chairman of the Planning Commis-
sion, our Prime Minister is that where.
ever it is necessary, a little bit of
improved technique and a little bit of
scientific and modern approach with-
out disturbing the entire pith and
substance of the soul of India, without
disturbingl the spirit of man, should
be adopted. Without disturbing in
any manner the spirit, the man, the
rea] man, huilt up of that particular
fulfilment of man as thought of by
Shri Aurabinde—if that type of man
is to be created in India, then it is
necessary that we must have research
on thig subject. We have to do it
in such a manney that whether it is
in hospitals, whether it is in horti-
culture, whether it is in milk produc-
tion, modern technoloey is  a must.
hon. Members are right in insisting
that what is happening in milk pro-
duction, what is happening in horti-
culture, what js happening in various
types of other things, which will be
and must be. we have tq see that the
consymption basket of the common
man is improving in its value. If that
is the test by which we are going,
there should nct  be :ny avprehension
that we are -leaving the path of
Gandhiji It is the philosophy of
Gandhiji, Sir, it ig the vision
of Panditji, it is the aclion-

_oriented plan of Indiraji, and it is the
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the Seventh Plan
orientation, It has been through-
out discussed, deliberated and

decided within the financial cohs-
' traints. By adopting (he bes; mctho-
dology, we are trying to gain one by
one. Take the doctor in a primary
health centre. Now he is with his
stathoscope only. Now, if we say
that we have to give the modern
‘gadgets, the gadget should be such
that he must know how to use it and
the maintenance, As there is a
shortage of technica] manpower, is it
. not necessary that we should build up
such technical manpower, so that the
young doctor in the village is not
frustrated? We may have a brain
various types of very sophisticated
various  types of very  sophislicated
things. But the basic needs of the
people of India, 75 crores living in
5092 blocks in 413 districts, we have
to touch, and for that modern techno-
logy is a must,

Therefore, Sir, se far as this
Resolution is concerned, each one of
the jtems, whether it is gervice trans-
port, whether it is medical facilities,
whether it is modernisation of the
office atmosphere—each one, from the
data bank, keeping up of files, to the
testing of the soil by the cultivator,
each one has been provided for and
is being looked into.

The theory, and the whole idea, and
the slogan is from laboratory to land,
from lab to land. In the laboratory
whatever is being prepared, whatever
money we put in, we have to see that
this goes down not by the theory of
trickling but by direct impact on the
75 crores people, who are producing
food, who are producing clothes, who
are producing the necessities of life.

Sir, in food, work and productivity
—touch any one of them—without
modern techniques, how do we com-
pete with the rest of the world? It ‘-
said that we have not improved. Sir,
it is 5 per cent growth annually. With
whom should we compare? United
States? Sir, the World Bank report,
if you will kindly see, says that their
arnnual growth rate is 2.3 per cent, It

" speed and
oriented into
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is very easy to say that India has not
done anything,

[The Deputy Chairman in the Chair]
During the last five years of our
Sixth Five Year Plan we have attained
5.2 per cent growth rate. Let us talk
about the United Kingdom. We go
abroad and look at their huge sky-
scrappers and their metro rail and
say that India is not prospering like
U.K., Madam, the World Bank report
says that it is only around oOne per
cent growth in UK, cnnually during
the last 5 years of our Sixth Five Year
Plan period. Take USSR. It is =&
friendly country. In our country it
is 5.2 per cent and in the USSR it is
oscilating between 2.9 per cent and
39 per cent and some opposition
members are alleging that India {3 not

PROF. ¢. LAKSHMANNA: At what
advancing,
level of development?

"SHRI AJIT PANJA: Whatever may

be the level of development, we have
to consider the growth rate for last
five years, Otherwise, you cannot
compare. The World Bank 'Teport
says that Japan’s growth rate is 11
per cent. This is the manner in which
we have to look into it. FEach one of
the points mentioned in the Private
Members’ Resolution is touched in the
Seventh Plan. So far as speed and:
efficiency is concertned, how can we
have speed and efficiency Without
having modern technology? (Inter-
ruptions).

THE DEPUTY CHAIRMAN: You
people don't even listen. (Interrup-
tions).

SHRI AJIT PANJA: Therefore,
Madam, to conclude I would say that
it might he 5 heart.-burning to manv.
but India is going towards the goal
and it has been laiyj down in  the
Plan. The House will meet after a
few months. Let the hon, Members
go back to their constituencies with
enthusiasm. Let us go and mix with
the people with this document in order
to arouse consciougness which ig our
duty. If we go and arouse conscious-
ness which jg our duty. If we go and
arouse comsciousness and foster a
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feeling of swadeshi, a feeling of seli-
reliance, we will be doing our duty.
If we oppose only for the sake of
opposition and if we do not do what
is our duty, then it is disastrous, This
document has received sanctity. It has
now got the lessings of 73 crore
people of India after debate in this
House,

PROF. C. LAKSHMANNA: For how
many hours?

SHRI AJIT PANJA: We had g lob
of talks in the National Development
Council. We had lot of talks in this
House and in the Lok Sabha. We
had lot of talks in the National Deve.
lopment Counmcil again. Let us now
implement it. With these words, I
conclude by saying thag this Resolu.
tion may be withdrawn.

SHRI VITHALRAO MADHAVRAC
JADHAV: Madam Deputy Chalrman,
I am thankful to the hon. Members
who have participated in this discus-
sion on this Resoiution. The bon,
Minister has assured us aad I have
also gone through this Plan document
that :t hag been ‘cmalatad (n the
most modern bines, I amy sure that
India will defingtely  otor into tne
century as 2 oy’ powerful
country of the world. With these
werds, I beg fop leava tp withdraw
the Resolution.

THE DEPUTY CHAIRMAN: Has the
hon, Member the leave of the House
to withdraw the Resolution?

[No hon. Member dissented.]
The

Resolution was, by leave with
drawn.
5.00 p.M.
THE BANRING LAWS (AMEND-
MENT) BILL, 1985 -Contd.

THY, DEPUTY CHAIRMAN: Shxi
B, Satyanarayan Reddy—not here,
Now, Mr. Minister, you can reply,
JANARDHAN POOJARI:
Madam Deputy Chairman, the houn,
Membepy  from  West Bengsl, Shri
Mostafa has said that in the rural
areas particularly the tankins assist.

{20 DEC. 1985 ]

policy for Economic Deves 284
lopments—Withdrawn

ance has not flown 1o the satisfaction
of the people, particularly in  the
agricvltur: gector and alse for the
weaker sections. For thy mformation
of the hon. Member, I would like to
say that even though it is not to the
satisfaction of the people particular-

ly those who are looking after
the agriculture sector, it can
be said thay we have done  some

thing. Madam, Rs. 6,472 croreg have
flown from the banking sector, That
is the outstanding money, So far  as

the weaker sections are concerned,

Rs, 4,195 crores have flown from the

banking sector. And it is the objec-r
tive, it is the policy of the Govern--
ment thas at least 10 per cent of the

total advances should flow from ithe
banking sector to the weaker sect.

jons. So far as agriculture js  concers
ned (Interrupiionsy Last  time, [ have
told you the steps that have been
taken. I have clearly told you the
percentage also. Steps are taken to
step up the assistance to the weaker
soctions. So, better services would
be flowing from the banking sector.

With these words, Madam I con-
clude

THE DEPUTY CHAIRMAN: The
guestion is;

“Phat the Bill further to amend
the Reserve Bank of India Act, 1934,
the State Bank of India Act, 1985,
the State Bank of India (Subsidiary
Banks) Act, 1959, the Deposit In-
gurance and Credit Guarantee Cor-
poration  Act, 1961, the Banking
Companies (Acquisition ang Trans
fer of Undertakings) Act, 1970, the

Regional Rural Banks °Act, 1976,
the Deposit Insurance Corpcration
(Amendment and Miscellaneous

Provisions) Act, 1978 the Banking
Companies (Acquisition and Trans-
fer of Undertakings) Act, 1980, the
Export-Import Bank of India Act,
1981, and the National Bank for
Agruculture and Rural Develop-
ment Act, 1981, as passed by the
Lok Sobha, be taken into consid.-
eratiomn.”



